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Setting up of IIT at Una, Himachal Pradesh

1494, SHRIMATI BIMLA KASHYAP SOOD: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

{a) whether 1t 1s a fact that a proposal for setting up of Indian Institute of
Information Technology (IIT) at Una district in Himachal Pradesh is pending with

Central Government since 2010; and

(b) if so, the reasons for its pendency and by when Central Government

would approve 1it?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATT D. PURANDESWARD): {a) and (b) Yes, Madam. While
the Government of Himachal Pradesh has identified land in Una district for setting
up of an Indian Institute of Information Technology (IIT) in Public-Private
Partnership (PPP) mode, it 1s yet to finalise Industry Partners as envisaged under
the Scheme. As such no defimite time-{rame can be indicated for accord of

necessary approval by the Central Government.
Truant behaviour of faculty in colleges/universities

1495 PROF. SAIF-UD-DIZ SOZ: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

{a) whether Government is aware that certain cases have come to light in
which members of the faculty of colleges/universities indulge in truancy causing

damage to the system of higher learning; and
{b) il so, the measures taken to check this menace?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI D. PURANDESWARI): (a) and (b) Universities are
autonomous and handle their administrative matters in accordance with the
Ordinances and Statutes framed under the Acts under which they have been set
up. Universities have f[ull powers to initiate action the officials involved in such

cases. The Central Government does not play a direct role in the matter.

University Grants Commission (UGC) Regulations on Minimum Qualifications
tor Appointment of Teachers and other Academic Staft in Universities and Colleges
and Measures for the Maintenance of Standards in Higher Education, 2010,
prescribes/specifies the total number of teaching days. It also lays down a code of

professional ethics for, among others, teachers and their responsibilities.

TOriginal notice of the Question was received in Hindi.



